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Title : Discussion on the motion for consideration of the Rubber (Amendment) Bill, 2009 (Under Consideration).

MADAM SPEAKER: Item no. 12, Shri Prithviraj Chavan.

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY
OF EARTH SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE MINISTRY
OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PRITHVIRAJ CHAVAN): Madam Speaker, on behalf of Shri Anand Sharma, | beg to
move:*

"That the Bill further to amend the Rubber Act, 1947
be taken into consideration."

Natural Rubber plays an important role in the industrial and economic development of the country. Rubber plantations provide
the principal raw material required for manufacture of around 35,000 different items.

14.02A"; hrs. (Mr. Deputy-Speaker in the Chair)

The Indian rubber plantation industry provides direct employment to over four lakh persons and offers large opportunities of
employment in allied activities.

Rubber is grown in about 6.5 lakh hectares. There are more than one million small and marginal farmers with an average size
of holding of 0.50 hectare engaged in rubber cultivation. ...(/nterruptions) The small-holding sector accounts for 89 per cent of
rubber planted area. India now holds first rank in productivity and fourth in Production of Natural Rubber in the world.

* Moved with the recommendation of the President

Development and control of Rubber is regulated under the Rubber Act, 1947. This Act of 1947 is being amended in the light of

the 159t Report of the Law Commission of India. This Act was earlier amended in 1994. However, in view of the
developments, suitable amendments in the provisions of the Rubber Act, 1947 are needed.

The main amendments that we are bringing are these; the first one relates to the definition of small growers which is being
changed from the existing limit of 20 hectares to 10 hectares. This will enable the Rubber Board to utilize the available funds
fruitfully for improvement of small holdings. ...(/nterruptions)
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3.00 p.m.

14.10 hrs.

The Lok Sabha then adjourned till
Fifteen of the Clock.



15.00 hrs.
(The Lok Sabha re-assembled at Fifteen of the clock)

(Mr. Deputy Speaker in the chair)
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Rule 76 says:

"provided that if the member in charge of a Bill is unable, for reasons which the Speaker considers
adequate, &€]."

Not that the Members consider adequate in the House,

"to move the next motion in regard to his Bill at any subsequent stage after introduction, he may authorize
another Member to move that particular motion with the approval of the Speaker."
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MR. DEPUTY-SPEAKER: All right.






